






















appropriate mitigation measure from the tested concepts and consider proper 

design and cost-effectiveness through third party engagement to ensure the 

effective protection of the area. 

In view of the submissions made the Hon'ble National Green Tribunal may kindly 

dismiss the above Application and pass such further or other orders that as this 

Hon'ble Tribunal may deems fit and proper in the interest of the case and thus 

render justice. 

Solemnly affirmed at Chennai on 

This the 4day ofJAN 2025and 
Signed his name in my presence 
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